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NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH -
AHMEDABAD

TA 105015 With T.p. Nos. 44-A/2016, 44-B/2016, 44-C/2016
' ~ With TP No. 44/397-398/NCLT/AHM/2016 (New)
~ C.A.Nos. 273/2013, 9/2015, 13/2015

With C.P. No.'-63/397'-398/CLB/M B/201 3 (Old)

' -COram: - o Present Hon ble Mr BIKKI RAVEENDRA BABU
. - : MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.05.2017

Name of the Company: -  Sumer Singh &Ors.
“Rajputana Biotech Pvt. Ltd. & Ors.

Section 'of the Companies Act:  Section 397-398 of the Comp anies ACt,' 1956 o

L e g s e e S N N

SNO . NAME ( CA_B;TAE_LETT___E_BS) DESIGNATION _ REPRESENTATION SIGNATURE .

. RANJEET S Vel Qﬂmaec. Doccror Rl des @, é o

ORDER '

- None present for Petitioner. Respondent no. 2 Mr RanJ eet Smgh Rathore present In
person.

_ Petitioner counsel sent a letter of adjournment.
Respondent no. 2 filed an application.

-~ To hear on the adm1581b111ty of IA 105/2017 hst the matter 25.07.2017.
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RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 11th day of May, 20 17.



